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BEFORE THE REG STRAR MR MV RAMESH

G vil Appeal No(s) . 9105/ 2013

MRl TUNJAY SHARMA Appel | ant ('s)
VERSUS

Cl1.T AGRA Respondent ( s)

Date : 19/01/2016 This appeal was called on for hearing today.

For Appell ant(s) M . Si ddhart ha Arya, adv.
Ms. Aparna Jha, Adv.

For Respondent (s) M/ Ms. Prema Singh, Adv.
Ms. Anil Katiyar, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER

Ld. counsel for the respondent has already filed the statenent of
case. Ld.counsel for the appellant has failed to file the statenent
of case within the period stipulated under the rules. Viewed thus,
the matter shall be processed for listing before the Hon ble Court as
per rul es.
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Signature Not Verified
Regi strar
SB
Digitally signed by
Sushma Kumari Baj aj
Date: 2016.01. 20
10: 27: 40 TLT
Reason:



